187 g Wmttan Amwers DECEMBER 11, 1980 : Written Answfera 188 :

. "ce-cost for different commodities
cannot be arrived at ‘with certainty -

as the costs ®eep ~changing. ©  The
‘Swdies on which NTPC. findings are
based.  have been ' conducted by

"RITES. The conclusions in these

| studies are not @bove dispute.

-(d) “'Fhe diesel requirement ‘fbrv

per tonne KM thaulage is about 5

to0 6 times the requirement of fuel

for rail transport

(c) ‘The measure for judicious use of
scarce fuel and for elimination of
wastage of fuel have been brought
to the notice of the State Govern-
ments. The subject was also dis-
cussed in the TDC meeting on
2-8-80 and the members advocated
the adoption of these steps in the
State Road Transport Undertakings
as well as by private operators.
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Railway Commission

3485. SHRI BHEEKHABHAI: Will
the' Minister of RAILWAYS be
pletsed to stafe:”

(a) how mariy railway commissions
have been set up by his Ministry;

(b) the number of members of
Scheduled Tribes nominated on such

commissions, Commission-wise and
year-wise, since their inception;
and ‘

(c) if not, the reasons thereof?

THE - DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Eight.

(b) and (c). Appointment to the
posts of Chairman and Member Sec-
retaries of the Railway ‘Service Com-
missiong is made in accordance with
the Recruitment Rules framed  for

» eany reserved,

- present

- way commission for Westerp

but candidates ‘be-
longing to Scheduled Castes/Sch-
eduled Tribeg and Mmoritv Com-~

- munities, whenever available, - are

. included in the panel and sent to. the
" Union Public
.for final selection.” Shti

Comtmssmn
R. K. D'as,
a Scheduled Tribe candidate, is at
functioning as Member,
Secretary from 20-10-78 in the Rail-
way Service' Commission at Gau-

Service
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Recruitment for Clasg TII Services

3486. SHRI BHEEKHABHAI: Wil
the Minister of RAILWAYS be
pleased to state: :

(a) Whether it is a fact that dif-
ferent railway commissions have
been set up for recruitment to class
IIT services; :

(b) if so, whether it is a fact  that
the Western and Centnal Railways
have got one Commission - alone;

(c) whether it is a fact that the
work-load of two zones could  not
be handled by one railwaay commis-
sion; , .o

- (d) whethey the Railway Board
propose to set up a separate rail-
Zone

at Ajmer;
(e) if 50, when; and
(f) if not, why?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY  AFFAIRS (SHRI
MALLIKARJUN): (a) and (b). The
allocation of the Railway Service Com-

missions and theu- Jurisdxction are
th:s purpose. . No  quota is speciﬁ- as under- v
" Location - 7 }urmdwtlon p S
Allghabad T . Northem Raﬂway, Varanasi_ Division of NE Rly. =
- TR e . and chsel Locomotive - Warkx Varanasn ot
~ Bombay <  Central and Wmtem Raitways.
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